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FT.3T. 1916(37).—a i Fog TATHT Ffiqew Trgae fofies, S e sitfha v= 1+ 6-3-
680/8/3, HUAEM-03, gAY #iv, TUHAR AT, FT HIF oF, HASNET, gaaas — 500082,
TERTET, A=A § I 8, T ZTEHae TSHT “SAel T9T F Tt Tored § TEATAT TaT Sl T TRATSIHAT o o
ATE U Fefiqeas Treae forffies i 250 F¥mare fasreft it Ffae@ads Yo #3 gq Safae ol
H oo sfravegs giamerd e feege & forw fEaea sfaf=aw, 2003 it g 164 F siavid ITiaEd Fe
& araad T B

AT STafen, e #omer, T 99 F U9 9 €. 25-17/44/2025-PG faAiE 05.05.2025 F
T HTE U Fefiqea STeae forfies T iaiiere ATSHT “Sier Y297 % Fel forel § SEarad aad Hei
TRATSET & o 79 U Fei|qes ITzde fofies &7 250 TWmare fostet il Frfaeiadl Y& Fed gq
AT T § oA savege e A1ed \ae & o fEea sfafagw, 2003 & om=T 68(1) F

AT IA SATHIEH T&T 36T 9T |

HOE TAHT FAes TTeae offfee T y=qrad iaHed A6 & a8 § ST J@an, 3 8
(3RSt /) faATs 24.08.2025, At fFaT ey (BT #) famis 24.08.2025 i strersaita (T #) i
24.08.2025, TAT WA & ATATRH 9T (adiF 13.09.2025 H THTH HT TG & &7 Agidl & JiaL dH
ST & SAAATRA/ AFATAGT il AT Fd g0 ATTCd THIAT AT 9Tl =0 9997, HHE TAET FA[[qedh
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yreae frfaee, 7 AT 17.03.2026 #1 UF gawamaT yeqa B, Sad oo £ 1€ off & 9ea F
ATTErRTIG TSI U TATHT THTATE T § ATAST (4 AT o6 THT9 6 &l Teidi f Hae ST=ar & T Hr
FATACH ATZAE [ATHEE Tl HIS ATATHA/TITAET TTH Tl gl

S e A 7 e srfarfaam, 2003 # =T 164 F Sata Fae udlet Ffives yrzae fofies

T Aawge rataem ared e F o o= F avft afteat e #3 &7 sy B g, s ehums

AT F TAIS & o0 ThTe g7 ST S TE TS i @i IT 3% 1@-3@rd & o adiT

s srferfaara 1885 % sianta o wfersor 3 ot 21 29 whi & siaviq Aaferfea shaves amew
Tt 2

o HUH UATHT Foefides yrzae forffiee & Saved qfenT woe (Sverd fa=ame Igmadt T, qera

AT, Fe A 1T, e Taor § g g) 7 svaq g (smEvadiug fa=ams) a% 400 FaT ST
T 9T U/ ATeA

TH AT & Sad AATgS HTHIT ATeA 3Tel T&9T 1T o HHithg Tal, Feal e a8 o
BT, I 9T, I ATITE F 31T A1+ & Zrae Tor|

%.9. e Tedie |Rer |
1-  |weemafee, ifagger, ewe, aeereEateen, s, e qieT, |fewa | FTT j;g
THEATIET, TCATH, TR, [STAT, FSTEHAT HIGTAT, IFTATSH, q

TRITAT, HIAHTIET, AT, TARAT 96d, TSTAT, TFTATT A HISTT,
FEAATI o qTeT
0. |HErRT T AT |Fe | e
B BECH
A, AT A= #39 & 7HT9, G @5, 9w awwr, Ggga sfaf==m, 2003 #F
T 164 F (aTd AHE TSI Fefives Treae forffiee #1 3ues siaves gaffee ars &1 @ & oo
F |t erferat Rt Megdl U adt & 979 Y&\ wdl g, S A Th 6 3297 & (o7 I g0
TITIOT TTE AT2AT 3T @al a7 3% TE-3@Td & (o0 AT STs Afafaaw, 1885 F auiq
TAITH TTFERE0T o 979 &
i Fg ATAIET 25 T & forw Y& a1 Srar 2l
ii.  STAEE FT TEATAT ATSAT T CATIAT F I Haterd TIARTAT TATq A= [, o, age
ST, TT5T TSTHTT AT T TEATT T FLAT A
iii.  smerEE w AR AfAR=w, 2003 F AT AT AN F FRT 91 3T T R, o U U,
Ao v snfe 3 ARt /A Rt #1 o w7 gem

iv.  STAEE Hg AR & e e/ aed R FieE F AEEd F A of aredl w1 T4
FT

v. ¥ AqAIET dEed g e Afafaay, 2003 F SEgEl S 39% siavd aqre U FEEt i
FUATA FT SATATAT 6T T F AT 2

vi.  OE" T FA|ew qrede orfiee F e MErer & qwg Fwmee ug v  tawn Tt |
STUTErT ATATT I ITH FA 6 TG, TH Haid (G=d TTEH0 Al @ FLeor & F87T Te5qd AT
2T

[T, 7. 25-16/36/2026-91a< g (Taamdy)]

TH. 1.0, 937 Y978, Ta¥ qr=a (Fish)



[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3

MINISTRY OF POWER
ORDER
New Delhi, the 15th April, 2026

S.0. 1916(E).— Whereas M/s ABC Cleantech Pvt Limited, the applicant with its registered office at
H . No. 6-3-680/8/3, PNO-03, 2™ Floor, PMR Plaza, Thakur Mansion Lane, Somajiguda, Hyderabad —
500082, Telangana, India, has applied for authorization under Section 164 of the Electricity Act, 2003 for
laying of overhead transmission line included in the transmission scheme, “Transmission system for
providing connectivity to M/s ABC Cleantech Pvt Ltd for its 250 MW wind Power project in Kurnool,
Andhra Pradesh”.

And whereas, Ministry of Power, Government of India vide its letter No. 25-17/44/2025-PG dated
5™ May, 2025 had granted prior approval under section 68(1) of the Electricity Act, 2003 for laying of
overhead transmission line included in the transmission scheme, “Transmission system for providing
connectivity to M/s ABC Cleantech Pvt Ltd for its 250 MW wind Power project in Kurnool, Andhra
Pradesh.”

M/s ABC Cleantech Pvt Limited had published notice for transmission scheme in local newspapers
The Hindu (in English) dated 24.08.2025, Daily Hindi Milap (in Hindi) dated 24.08.2025 and
Andhrajyothy (in Telugu) dated 24.08.2025, and in Weekly Gazette of India dated 13.09.2025 for the
general public to make observations/ representations on the proposed transmission route within two months
from the date of publication. Subsequently, M/s ABC Cleantech Pvt Limited has submitted an affidavit
dated 17.03.2026 declaring that no observation/ representation was received within two months from the
date of Publication in the Newspaper/official Gazette of Government of India.

And now the applicant has requested to confer upon him, all the powers under section 164 of the
Electricity Act, 2003, which the telegraph authority possess under the Indian Telegraph Act, 1885 with
respect to the placing of telegraph lines and posts for the purpose of a telegraph established or maintained
by Government or to be so established or maintained for laying of overhead transmission line for M/s ABC
Cleantech Pvt Limited. The following overhead transmission line is covered under this scheme:

e Generation Pooling Station of M/s ABC Cleantech Pvt. Ltd. (Generation Switchyard located at
Yedavali Village, Maddikera Taluk, Kurnool District, Andhra Pradesh) — Ananthapuram PS (ISTS
S/s) 400 kV S/c line on D/c towers.

The overhead transmission line covered under the above scheme will pass through, over, around and
between the following villages, towns and cities of Andhra Pradesh:

Villages Tehsil District State
Mallenipalli, Donimukkala, Guntakal, Nalladasarapalli, Guntakal Anantapur Andhra
Timmapuram, Timmapuram Tanda, Nakkanadoddi, Pradesh

Narsapuram, Ameenpalle, Gundala, Monditurukala
kottala, Dosaludiki, Gundala Thanda, Kasapuram,

G Kottala, Nelagonda, Puliguttapalli, Konakondla,
Sangala, Molakapenta, Koganapalle, Pathakotha Cheruvu,
Gonderla, Bommanapalli Kottala, Bommanapalli Tanda.
Maddikera East Maddikera Kurnool Andhra
East Pradesh

Now, after careful consideration, Ministry of Power, Government of India, under section 164 of the
Electricity Act, 2003, confers all the powers to M/s ABC Cleantech Pvt Limited for laying above overhead
transmission line, which telegraph authority possesses under the Indian Telegraph Act, 1885 with respect to
placing of telegraph lines and posts for the purposes of a telegraph established or maintained, by
Government or to be established or maintained subject to following terms and conditions for installing the
above mentioned line, namely:
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The approval is granted for 25 years.

The Applicant shall have to seek the consent of the concerned authorities i.e., local bodies,
Railways, National Highways, State Highways etc. before erection of proposed line.

The Applicant shall have to follow regulations/ codes of the Appropriate Commission regarding
transmission, O&M, open access, etc., framed under the Electricity Act, 2003.

The Applicant shall operate the line after approval of Electrical Inspector / Chief Electrical
Inspector of Central Government.

The approval is subject to compliance of the requirement of the provisions of the Electricity Act,
2003 and the rules made there under by the applicant.

M/s ABC Cleantech Pvt Limited shall have to submit the requisite clearances to Central Electricity
Authority after obtaining the same from concerned authorities like Civil Aviation, Defense etc., at
the time of Electrical Inspection.

[F. No. 25-16/36/2026-POWER GRID(MoP)]
M.V.N. VARA PRASAD, Under Secy. (PG)
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